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| TEM NO 101 (PH) COURT NO. 6 SECTION | I B

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 1125 OF 2009

GAUTAM KUVAR DEVJI BHAI Appel | ant (s)
VERSUS

STATE OF GUIARAT Respondent ( s)

(Wth appl n(s) for suspension of sentence and with office report)

WTH CRIM NAL APPEAL NO 953 of 2009
(Wth office report)

CRL. APPEAL NO. 2297 of 2010 (Wth appln.(s) for exenption from filing c/c
of the inmpugned order and with office report)

Date: 23/01/2014 These Appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR JUSTI CE C. NAGAPPAN

For Appellant(s) M. K T.S. Tulsi, Sr.Adv.
Crl.A 1125/2009 M. Haresh Rai chura, Adv.
& 953/2009 Ms. Saroj Raichura, Adv.
M. Kal p Rai chura, Adv.

M. Rajat Vats, Adv.
Ms. A Mehta, Adv.

CRL. A. No. 2297/ 2010 Ms. Meenakshi Arora, Sr. Adv.
M. Vasav Anant har aman, Adv.
Ms. Mahi ma Sar een, Adv.
Ms. Shil pa Singh, Adv.

For Respondent (s) M . Yashank Adhyaru, Sr. Adv.
Ms. Sadhana Sandhu, Adv.
Ms. Hemanti ka Wahi , Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Heard in-part.
For continuation of argunents, post on 29.01.2014.

| (Shashi Sareen) | (Veena Kher a) |
| Court Master | Court Master |



